WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FA0FF £) CanaraBank  1AF HEBBAL BRANCH
11 \ [ HQTC Campus, J. C. Nagar Post,

| Government of India Undertaking) Bengaluru -560006

PUBLIC NOTICE

This is to inform and notify the balow mentioned persons that you
availed locker facility with our bank and the same is not being
operated as per our terms & conditions and you have not paid locker
rent for more than 3 yvears inspite of many reminders, telephonic calls
and personal followup. Hence you are called upon to pay the locker
rent within 7 days from the date of receipt of this notice failing which
the locker will be drill opened at your cost,

ORIV £
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF STAKEHOLDERS OF
CHAINALYTICS SERVICES PRIVATE LIMITED

R AN PARTICULARS
Name 01 Lorporate Person ainalytics Services Private Limited
2. | Date of incorporation of Corporate Person 13.12.2004

3.| Authority under which Corporate

Registrar of Companies, Bangalore Kamataka
Person Is Incorporated/Registered

4.| Corporate Identification Number /Limited U74140KA2004PTC035232

Liability Identity Number of Corporate Person

5. Address of the Registered Office and #407, 4th Floor, Brigade IRV Centre Nallurahall
Principal Office (If Any) of Corporate Person | - Whitefield Main Road Bangalore 560 066

6. | Liquidation commencement date of the
Corporate Person

14.03.2023

Name: Mr. Ratnakar Shetty

RPAR &Co LLP, #16, Level 3,

Skyline Towers, 7 th Cross, Sampige Road, Malleswaram,
Bangalore-560003 E-mail address: rcshetty.co@gmail.com
Contact No: 9986404040

Registration No: IBBI/IPA-001/IP-P01630/2019-2020/12718

7.| Name, Address, Email Address, Telephone
Number and the Registration Number
of the Liquidator

8.| Last date for submission of claims 13.04.2023

Notice is hereby given that Chainalytics Services Private Limited has commenced voluntary,
liquidation on 14.03.2023.

The stakeholders of Chainalytics Services Private Limited are hereby called upon to submi
proofs of their claims, on or before 13.04.2023 to the Liquidator at the address mentioned agains
item?7.

The financial creditors, if any, shall submit their proof of claims by electronic means only.

All other stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sl Locker No Name and Address of Locker Rent
Mo & Branch the Locker Holders Due Since
Locker No- 26 | 5. Parameshwaran
1 Branch- IAF [SMQ, 71/10, HQTC, IAF, Hebbal, | 01-04-2021
Hebbal 10473 |Bengaluru-560006
Locker No-37 | Sreevathsa D N And Sunitha G
2 IAF Hebbal |#40, 1=t floor, 4th Main, Ganganagar | 01-04-2021
10473 Extn, Bengaluru-560032,
Locker No-30 |Malar Anand and J ezhil Anand
3 IAF Hebbal |SMQ 202/1 HQTC |1AS HEBBAL, | 01-04-2020
1048 J.C Nagar Post, Bengaluru-560006
Locker No-T3 Jaya Ramanathan & Raja
4 | Branch-|AF |Ramanathan 01-04-2020
Hebbal 10473 SioJara Ramanathan, Mo 40, 15t Man
Gangenahalli, Bengaluny-580006,
B. P. SINGH
5 Lgﬁ:ﬁ:;:.u; ;I;m Mo 10, Opp Sunshine School, 01-04-2020
Hebbal 10473 15t Main, 2nd Cross, Ashwath Magar,
RMYV 2nd Stage Bengaluru-560084
LOGEMY =19 ?:.fgral':eg:::hLa;yﬂut
6 Hgéagﬁlli--ll#;3 Sivanchetty Gardens, Tank Road, 01-04-2020
Bangaluru-560042.
Prabhakaran K & M Latha
7 | Braach- 1AF | |No28, 7th Cross, Aniappa Layout, | g4 04 2020
Hebbal 10473 1st Cross, Ashwath Magar Near
Hotel Meel Bengaluru-560006.

Date : 16.03.2023
Place : Bangalore

Sd/- Authorised Officer
Canara Bank

Name and Signature of the Liquidato
Ratnakar Shetty
Liquidator in the matter of Chainalytics Services Private Limited

Date: 15.03.2023
Place: Bengaluru

CANCELLATION OF FORM G PUBLISHED ON 17/02/2023

Thiz is in reference to Form G published on 170272023 for which the last date

of submizsion of Expression of Interast (EO1) is 190372023, This is to inform

that the said Form G is being cancelled in view of the decision made by the

mambars of COC in 4" COC meating and all the EMD's recaived therain, i

any, would be retumed to the respective Prospective Resalution Applicani{s)

{FPRA)Y. A fresh Form G for the subsequent invitation of EOI would be

published with the approval of Hon'ble NCLT. This notice has been issued

by the Resolution Professional, in arder to inform the PRA's about the
cancellation of Form G dated 17/02/2023.

Sdf-

BAL Insolvency Prolessionals LLP

IBEIIPE-DO021PA-1/2022-2 3/S0001

Resolution Professional

(AFA Valid till: 22/11/2023)

C& Anil Goel, Partner, AAA Insolvency Professionals LLP

the authorised partner in the matter of D.K. Realty {India) Private Limited

Date ; 170372023
Place: Dalhi

FRIDAY , MARCH 17 , 2023

GOVERNMENT OF TAMIL NADU
UNNAMALAIKADAI TOWN PANCHAYAT

KANNIYAKUMARI DISTRICT
Atal Mission for Rejuvenation and Urban Transformation 2.0
(AMRUT 2.0) 2022-23

i =

-
-

Roc No. 145/2022/A1 Dated : 15.03.2023
Tender Inviting Authority : Executive Officer of Unnamalaikadai
Town Panchayat, Kanniyakumari District.

Mame of the Work : Improvement of Water Supply Scheme to  Unnamalaikadai
Town Panchayat, Estimate Cost Rs. 1995.00 Lakhs. {One Thousand Nine
hundred and Ninety five Lakhs Rupees Only) Bid document available (at free of
cost) https:itenders.tn.gov.in 27.04.2023 at 3.00 P.M. Technical Bid Opening
27.04.2023 at 3.30 PM Unnamalaikadai Town Panchayat Office. Any other
important criteria by the tender inviting authority can be seen in the fender
document, Any Clartication required may be sought from the office of
Unnamalaikadai Town Panchayat during office hours on all working days.

Executive officer
Unnamalaikadai Tewn Pandhayat

GOVERNMENT OF TAMIL NADU -
THIRPARAPPU TOWN PANCHAYAT .,.g"'f-_'
= KANNIYAKUMARI DISTRICT

Atal Mission for Rejuvenation and Urban Transformation

2.0 (AMRUT 2.0) 2022-23
Roc No, 311/2021/A1 Dated : 15.03.2023
Tender Inviting Authority :  Executive Officer of Thirparappu Town
Panchayat, Kanniyakumari District.

Name of the Work : Improvement of Water Supply Scheme to  Thirparappu
Town Panchayat, Estimate Cost Rs. 2021,00 Lakhs. (Twa thousand Twenty ane
Lakhs Rupees Only) Bid document available (at free of cost)
https:(ftenders.tn.gov.in 27.04.2023 upto 3.00 P.M. Technical Bid Cpening
27.04.2023 al 3.30 PM Thirparappu Town Panchayat Office. Any other
important criteria by the tender inviting authority can be seen in the tender
document. Any Clarification required may be sought from the office of
Thirparappu Town Panchayat during office hours on all working days.

Executive officer
CIPR/ 1756 ITENDER/2023 Thirparappu Town Panchayat

L amid Kanniyakumani district

DIPRSf 1757 [TENDER/2023

T w i i g e, argeer 1

Kanniyakumari district

KARVYII

Corporate Office: Karvy Financial Services Limited, 301, 3rd Floor , Gujrals House, 167,
Kolivery Area Village, MMRDA, Kalina, Santacruz (E), Mumbai 400098

POSSESSION NOTICE

(for Immovable Property)

FINANCE

GOVERNMENT OF TAMILNADU - MADURAI DISTRICT
VADIFATTI TOWN PANGCHATYAT
AMRUT 2.0 242227 TENDER MOTICE (TWO COVER SYSTEM)

@&

S5 ROC . NOSG YA

Date, (%00, 24123

i@ an estimated cost of Rs.22.4T crore

Bads are invited far Water supply improvemeant work in Vadipatll Town Panchayat

The bid documeants can ba downboadad frarm tha websita htlps:finlenders qovin al frea of cosl

Important dates of Tender

= |wlm| =

Date tme and venue for the pre-bid Meeting

30.03.2023 @11.00am in the office of Executve
Officer of Vadipatti Town Panchayat

Last dete and ima far downloading bid documents

12.04.2023 3.00 pm

Lest date and time for submission of bid

OB K s S rahon I 12.04.2023 upto 3.00 pm

Diaka and lime ol openirg of the Technical bid 12.04.2023 gt 3.3 pm

Bmlo|m

recalved and opaned on the next working day the same time and venue

In the event of apacified date for submdasion of bids 5 declared a hollday bids will be

Ortiver details cam be seaen in the bid document

Whereas the undersigned being the Authorised Officer of the Karvy Financial Services Lid. under the Securiisation and
Reconstruction of Financial Assets and Enforcement of Security Interest (Act,2002) and in exercise of the power conferred under
section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued demand notice to repay the amount
mentioned in the notice within 60 days from the date of receipt of the said notice/s.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the
undersigned has taken possession of the property described herein below in exercise powers conferred on him/her under sub-
section (4) of Section 13 of the said Act read with Rule 8 of Security Interest Enforcement Rules, 2002.

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealings with the
property/ies will be subjectto the charge of Karvy Financial Services Ltd., for the amount mentioned in the demand notice and interest
thereon as perloan agreement. The borrowers’ attention is invited to provisions of Sub-section (8) of Section13 of the Act, in respect
oftime available, to redeemthe secured assets.

“Loan No. 703534

54U M. Falpandiyan, Chalman
Waijuums Tewt Patchayel,
Masdurai District

OIPR 778 TERDER | 2023
HERES LULy SEITE ML EIET ripre 4ty eedrh uruilin

5d 1 B, Jayalakshml Exacusive Dfficer Vi),
Vasipans Town Panzhaal,
Madursi Disirics

1. Sapthagiri Haitats pvt Itd

© FRstrv

BAJAJ HOUSING FINANCE LIMITED

Corporate office: Cerebrum IT Park B2 Building 5th Floor, Kalyani
Nagar, Pune, Maharashtra-411014.
Branch Office: 2nd Floor, J K Towers, 719/A-53-2, 46th Cross,

Sangam Circle, Jaynagar 8th Block, Bangalore-560082.

2. J Ajay Srinivas
3. Deepa
4.Shankar Kumari

Bangalore — 560091

. —Demand Notice | Date & Type T Description of the Immovable Properties |
Name of the Borrower/ date & Amount | of possession
Co Borrower Taken
13" August 15" March | Old No. 1820/1, Later No. 1410/1820-3/29, New No.
2021 2023 13, PID No. 6-20-13, 2nd Main Road, Malleswaram,
& (Physical | Bangalore, Sampige Road, Bounded as under:
Rs. Possession)| North By : Private Property, South By: Private Property
12340752/- East By: Main Road, West By: Property of V §
All having address at 702, Janardhan Krishnamurthy
Sun City, New Bel Road Senappa Layout

Place: Bangalore
Dated: 16" March 2023

Sd/-
Authorized Officer,
(Karvy Financial Services Ltd.)

Demand Notice Under Section 13 (2) of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002.
Undersigned being the Authorized officer of M/s. Bajaj Housing Finance Limited, hereby gives the following notice to the
Borrower(s)/ Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal as well as the
interest and other charges accrued there-on for Home loan(s)/ Loan(s) against Property advanced to them by
Bajaj Housing Finance Limited and as a consequence the loan(s) have become Non Performing Assets. Accordingly, notices
were issued to them under Section 13 (2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 and rules there-to, on their last known addresses, however the same have been returned un-served/ undelivered,
as such the Borrower(s)/ Co-Borrower(s) are hereby intimated/informed by way of this publication notice to clear their outstanding

dues under the loan facilities availed by them from time to time.

UNISHIRE HOUSING LLP — In Liquidation

NOTICE OF SALE PURSUANT TO REGULATION 33 READ WITH
SCHEDULE -1 AND REGULATION 32 OF THE INSOLVENCY AND
BANKRUPTCY BOARD OF INDIA (LIQUIDATION PROCESS)
REGULATIONS, 2016

The notice is hereby issued to the public at large that the property as mentioned in

the Schedule below is available for Private Sale, as per the terms agreeable.

Standard terms & conditions for sale of property are as under:

1.Sale of the property with respect to the Corporate Debtor, more fully describeg
below shall be on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS” ANL
“NO RECOURSE BASIS”.

2.In continuation to the earlier public notice dt. 05.03.2023, the undersigned hereby
expresses has revised the Reserve Price and the amount of Earnest Money Deposi
and reduces the same by 10% pursuant to Regulation 33 read with Schedule - 1 0
IBBI (Liquidation Process) Regulations, 2016.

3.All proposals may be submitted to the undersigned either by email to unishireip@
gmail.com or may be forwarded to the office of the Undersigned at No. 404/2, 7tk
Main, 9th Cross, 2nd Block, Jayanagar, and Bangalore- 560011.

Last date of receipt of proposal is 27.03.2023.

SCHEDULE
assets ers Claims

PTOpErty DEarmg SUTVEY
11/2,11/4,11/5 & 11/6
situated at Gottigere
Village, Uttarahalli Hobli
Bengaluru South Taluk
Bangalore, admeasuring
approximately 4 acres
25 Guntas.

12 13,50,00,000.00 | 1,35,00,000.00

Notes:

a)Sale Deed dated 20th April 2015 was entered into by the Corporate Debtor, fo
a consideration of INR 22.00 Crore, for purchase of the property. However
as promised, the whole amount of consideration was not paid to the Erstwhilg
Landlords from whom the land was intended to be purchased. Balance consideratior
of Rs.18.99 Crore was not paid thereof. ACRE (Esrtwhile Altico Capital India Limited
has exclusive charge over this property which is relinquished to the Liquidation
Estate for Realization under Liquidation Process as of 05.01.2023.

b)BBMP — Bruhat Bengaluru Mahanagara Palike - Anjanapura ARO has submitteg
a claim for Rs.70.25 Lakhs for Improvement Charges and Property Tax including
interest and penalty for the said property.

¢)BDA has filed writ appeal vide WA 989/2021 against order passed by single bench
of Hon’ble High Court of Karnataka in relating to the said property.

Sd/- Liquidator of Unsihire Housing LLF

Kondisetty Kumar Dushyanthg

Mobile: +91-9900003149 / Email: unishireip@gmail.com
No. 404/2,7th Main, 9th Cross, 2nd Block, Jayanagar
Bengaluru, Karnataka ,560011

Regn. No. IBBI/IPA-002/IP-N00237/2017-18/10688

AFA: AA2/10688/02/111023/202206 valid thru 11 Oct 2023

Date: 16.03.2023
Place: Bengaluru

Loan Account No./ Name ot the Borrower(s)/

Address of the Secured/ Mortgaged Immovable Asset/

Demand Notice

RBL BANK LTD.

b RBL B AN K Registered Office : 15t Lane, Shahupuri, Kalhapur-416001

Branch office at: Prestige Towers, 3rd Floor %9 and 100, Residency Road, Bangalore, Kamataka-560025

E-AUCTION SALE NOTICE

(UNDER SARFAESI ACT, 2002)

Co-Borrower(s)/ Guarantor(s) & Addresses Property to be enforced Date and Amount
Branch: BANGALORE All'that piece and parcel of the Non-agricuftural Property described as:| 4 o yareh 2023
(LAN No.H4P5HHL0093009 and| Bearing Site No0.80, Admeasuring 1160 Sq.ft, Presently E-Khata Rs.74.11.667)-
H4P5HLT0099949) Property ID 150200101500401222, VP Khata No.1119/80, as per Form A

1. VASUDEVAN G (Borrower)
2. SIVAKAMI G (Co-Borrower)

11B issued by Neraluru Village Panchayat, Padmavathi Residential
layout in Survey No.4/2, 4/3, 4/4 and 62/2 at Balagaranahalli Village,
Both The Above At No.03, Bommasandra| Attibele Hobli, Anekal Taluk, Bengaluru Urban District. East: Site
Village, Anekal Tq, Bangalore, Karnataka-560099. | No.67, West: Road, North: Site No.79, South: Private Property.

(Rupees Seventy
Four Lacs Eleven
Thousand Six
Sixty Seven Only)

This step 1S being taken for substituted service of nofice. The above BOrfowers and/ or CO-BOrrowers Guarantors) are advised 1o
make the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which
(without prejudice to any other right remedy available with Bajaj Housing Finance Limited) further steps for taking
possession of the Secured Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and §

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002.

The parties named above are also advised not to alienate, create third party interest in the above mentioned properties.

On which Bajaj Housing Finance Limited has the charge.
Date: 17.03.2023, Place:

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSET CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“SARFAESI ACT") READ WITH RULE 8(6) OF T HE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES")
Matice is hereby given 1o the public in general and in particular to the Borrower, Guaranior (s) and Mortgagor (s) that the below described immovable properties mortgagedicharged (collectively referred as
“Property”) to RBL Bank Lid. {“Secured Craditor/Bank"}, the Physical Possession of which has been taken by the Authorised Officer of the Bank under section 13{4) & section 14 of the SARFAES! Act read with
the Rules, as detailed hereunder, will be sold on “As is where is", “As is what is”, “Whatever there is” and “Without Recourse Basis™ on 16.01.2023, for recovery of the Bank's outstanding dues plus inferest as
detailed hereunder under Rules B and 3 of the Rules by inviting bids as per below e-auction schedule:

Brief Description of Parties, Dutstanding dues, and Property

BAJAJ BAJAJ FINANCE LIMITED

Corporate office: 3rd Floor, Bajaj Finserv, Panchshil Tech Park
Viman Nagar, Pune, Maharashtra, India-411014. 3

Branch Office: 3rd Floor, Prestige Tower, Residency Road, Banglore-560025.

FINSERV

Demand Nofice Under Section 13 (2) of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002.
Undersigned being the Authorized officer of M/s Bajaj Finance Limited, hereby gives the following notice to the Borrower(s)/ Co-
Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal as well as the interest and other charges
accrued there-on for Home Loan(s)/ Loan(s) against Property advanced to them by Bajaj Finance Limited and as a consequence the
loan(s) have become Non Performing Assets (N.P.A's). Accordingly, notices were issued to them under Section 13 (2) of Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known address-
es, however the same have been returned un-served/ undelivered, as such the Borrower(s)/ Co-Borrower(s) are hereby intimated/
informed by way of this publication notice to clear their outstanding dues under the loan facilities availed by them from time to time.

- apertyli Amount as per Pri Last Date Mame of
Hﬁ Mame of the Borrower & Guarantor (s) Detarls':inzzg agor leg) & Demand Motice Inspection % Date/ Time | for Receipt Autheeized
Date of Demand Date S — of of Bids | OfficenPhane o
1| Mis Prs Traders (A Proprietorship Firm) All That Piece And Parcel Bearing | aPossession Notice and Time | Bid Increase a-Auction | along with Email Id
(Borrower and Hypothecator), Site No. 18, Measuring 1500 Sa. under SARFAESI Act Amount documents
: Ft. (25"60 Feet) Situated At INR R Prica:
No, 108, Apmc Yards, Bangarpet, Kolar Dist, Karanataka - . - esarve Price;
ot Ap garpe Agricultural Produce Market 31,22,225.32 24.03.0023 | 35,00,000 (Rupees = E
i (Rupees Thirty One Lakhs b i o
2| 5. Prabhakar S'o Srinivasappa, Proprietor of M/s. Prs G?”.IT ngrtgzg: ;E;rﬁdaggfnﬁ: Tweﬁty Two Thousand Two between Th'”"r;:rlejl‘akhs‘ dadaaasl B %
Tncloes {hlrigeg) Bounded On : East - Road, West| Thgco pronrvednd | 11:00am. . : it 2
_ : - : : Thirty Two Paise Only) as on % EMD: 10% of 02:00 p.m | Bafora _% =
Kanimbele Village, Inorohosahalli Post, Bangarpet Taluk. - Site No, 09, North -~ Site No. 17, 24,02,2020 agains! it Baskrue Biica o |03.08.2023 @?&
Kamafaka - 563114 South:- Site No. 19 . : : : & &2
Demand notice dated Bld Increase il e el & 5
M G Prakasha (Guaranios) 95.02.2020 amaount: p.m p.m 2w
Vadagere Village. Kolor Taluk & Dist Karnataka 563137 50,000.00 g &
Date of Possession Notice- (Rupees Fifty '
16.01.2023 Thousand Oniy]

Terms and Conditions:

Loan Account No./ Name of the Borrower(s)/
Co-Borrower(s)/ Guarantor(s) & Addresses

Address of the Secured/ Mortgaged Immovable
Asset/ Property to be enforced

Demand Notice
Date and Amount

Branch: BANGALORE

(LAN No.H404BLT0375177 and
H404FBL0614105)

1. NASIR AHMED (Borrower)

2. SYEDA HABEEB UNNISHA (Co-Borrower)
Above 1 & 2 are at: No.85, 1st Cross, Sayadri
Layout, Panduranga Nagar, Bilekahalli, Bangalore,
Karnataka-560076.

All that piece and parcel of the Non-agricultural
Property described as: House List No.85, Katha
No.582/665, BBMP Form 'B' property Register
SI.N0.792, situated at Bilekahalli Village, Begur Hobli,
Bangalore South Taluk, measuring East to West 30 feet
and North to South 40 feet, totally measuring 1200
Sq.ft. East: Property No.86, West: Property No.84,
North: Road, South: Property No.54

10th March 2023
Rs.1,01,06,759/-
(Rupees One Crore
One Lakh Six
Thousand Seven
Hundred Fifty Nine
Only)

be final and binding.

(8) Time and manner of payment:

Financial Assets and Enforcement of Security Interest Act, 2002.

On which Bajaj Finance Limited has the charge.
Date: 17.03.2023, Place: BANGALORE

Financ@. = ep." .in

This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are advised to
make the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which
(without prejudice to any other right remedy available with Bajaj Finance Limited) further steps for taking possession of the
Secured Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstruction of

The parties named above are also advised not to alienate, create third party interest in the above mentioned properties.

Sd/- Authorised Officer, Bajaj Finance Limited

fenders,

any prior nofice.

Date: : 17.03.2023
Place: Bangalore

(1) The E-Auction Sale will be online through e-auchon portal. The interested bidders are advised to go through the detailled terms and condifions of auction available on the website of
hitps:/'www.bankeauctions.com & hitps:/'www.rblbank.com/pdf-pages/news before submitting their bids and taking part in e-auction.

(2} Itshallbe the responsibility of the bidders 1o inspect and satisfy themsedves about the Property and specification before submitting the: bid.

(3) The interested bidders shall submit their EMD detalls and documents through Web Portal: https:/www.bankeauctions.com (the user |D & Password can be obtained free of cost by registering name with
https:i/www.bankeauctions.com) through Login ID & Password. The EMD shall be payable through DD at REL BANK LIMITED , PRESTIGE TOWERS, 3RD FLOOR ,%9 AND 100, RESIDENCY ROAD,
BANGALORE, KARNATAKA-560025 bafore 5:00 PM on or before 03.04,2023.

(4) Imterested bidders may avail support’ onfine training on E-Auction from Mrs, C1 India Pyt Lid Contact No: 7291981124/25/26. Contact Person Mr, Hareesh Gowda Mob Mo: 09534597555, e-mail-i;
hareesh.gowda@c1india.com and for any guery inrelation to Proparty, they may contact Mr. Anand Pandey, Authorised Officer (Mob. No. BE57504967 email; Anand.Pandey@rblbank.com |

(5) The Authorised Officer of the Bank reserves the right fo accept or reject any or all bids, & / or to postpone/cancel the auction at any time without assigning any reason whatsoever and his decisionin this regard shall

(B) The assetshall not be sold below reserve price.
(7) The EMD shall ba refunded anly after 02 Warking days, without interest, if the bid is not successful.

a] Paymentof25% inclusive of 10% of EMD of the sale amount on acceptance of the offer by the Bank on the same day of acceplance of offer or not later than next warking day.
b) Balancewithin 15daysof the confirmation of sale by the Bank.
c) Incaseofdefauliof payment, all amounts paid shall be forfeited, as per provisions of the SARFAESI Act, 2002 and SARFAESI Rules, as case may be.
(9) The above sale shall be subject o the final approval of Bank.
(10) Interested parties are reguested to verity/confirm the statutory and other dues like Sales/Property tax, Electricity dues, and society dues, from the respective departmenis/offices. The Bank does not undertake any
responsibility of payment of above dues.
(11) The particulzrs in respect of the Secured Assets specified herein above have been stated to the information of the undersigned who however shall not be responsible for any error, misstatermnent of omission in the
said particulars. The prospective purchasers, tenders are therefore requested to check and confirm in their own interest these particulars and ather details in respect of the Secured Assets before submitiing

(12) Saleis siricily subject to the terms and conditions incorporated in this advertisement andin the prescribed tender form,

(13) The bedcers /tenderers / ofterars shall improve their further offers in multiples of Bs. 20,000/ (Rupees Fifty Thousand Only).
(14) The successiul bidder/offerer shall bear all stamp duty, registration fees, and incidental expenses for getting sale certificate registered as applicable as per law,

(15) The Authorised Officer has the absolute right to accept or reject the bid or adjoun / postpone /cancel the tender without assigning any reason thereof and also fo modify any terms and conditions of this sale without

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT

The Borrower, Guarantor|s) and Mortgagoris) are hereby notified to pay the aforementioned sum along with further interest thereon plus penal and other interest and amounts as per the Transaction Documents before
the date of E-Auction failing which, the Praperty will be auctioned sold o recover the outstanding dues.

8di-
Authorised Officer
RBEL Bank Ltd.
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